NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.S.P. No. 533/(MAH)/2017
CORAM: Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 13.09.2017

NAME OF THE PARTIES: M/s. Standard Oils & Greases Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act, 2013.

S. No. NAME DESIGNATION SIGNATURE
le’y esh Shaf A %’4’%/ ’
Rhmed  Chunauwnde h
ORDER

CSP 510/230-232/NCLT/MB/MAH/2017
CSP 514/230-232/NCLT/MB/MAH/2017
MA 389/2017 IN CSP 520/230-232/NCLT/MB/MAH/2017
CSP 525/230-232/NCLT/MB/MAH/2017
CSP 530/230-232/NCLT/MB/MAH/2017
CSP 533/230-232/NCLT/MB/MAH/2017

Adjourn this matter for tomorrow i.e. 14.9.2017.

SD/- SD/-

V.NALLASENAPATHY B.S.V. PRAKASH KUMAR
Member (Technical) Member (Judicial)


NCLT
Typewritten Text
SD/-

NCLT
Typewritten Text
SD/-


NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.S.P. No. 530/(MAH) /2017
CORAM: Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 13.09.2017

NAME OF THE PARTIES: M/s. United Additives Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act, 2013.

S. No. NAME DESIGNATION SIGNATURE

/;;ﬂ?nszéii«/a Gt sl

ORDER
CSP 510/230-232/NCLT/MB/MAH/2017
csp 514/230-232/NCLT/MB/MAH/2017
MA 389/2017 IN CSP 520/230-232/NCLT/MB/MAH/2017
csp 525/230-232/NCLT/MB/MAH/2017
csp 530/230-232/NCLT/MB/MAH/2017
csp 533/230-232/NCLT/MB/MAH/2017

Adjourn this matter for tomorrow i.e. 14.9.201 7

SD/-

V. NALLASENAPATHY B.S.V PRAKA%E{lkUMAR
Member (Technical) Member (Judicial)


NCLT
Typewritten Text
SD/-

NCLT
Typewritten Text
SD/-


NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.S.P. No. 525/(MAH) /2017
- SHRI B.S.V. PRAKASH KUMAR
CORAM: Present: EEs

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 13.09.2017

NAME OF THE PARTIES: M/s. Sky Bio Pharma (India) Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act, 2013.

S. No. NAME DESIGNATION SIGNATS’}}E
lemjiéﬁf« Shats Al %
fmed (hunavalor

ORDER
CSP 510/230-232/NCLT/MB/MAH/2017
CSP 514/230-232/NCLT/MB/MAH/2017
MA 389/2017 IN CSP 520/230-232/NCLT/MB/MAH/2017
csp 525/230-232/NCLT/MB/MAH/2017
CSP 530/230-232/NCLT/MB/MAH/2017
csp 533/230-232/NCLT/MB/MAH/2017

Adjourn this matter for tomorrow i.e. 14.9.201 z.

SD/- SDJ-

V. NALLASENAPATHY B.S.V. PRAKASH KUMAR
Member (Technical) Member (Judicial)


NCLT
Typewritten Text
SD/-

NCLT
Typewritten Text
SD/-


NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.S.P. No. 514/(MAH) /2017
: SHRI B.S.V. PRAKASH KUMAR
CORAM: Present: AR

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 13.09.2017

NAME OF THE PARTIES: M/s. Atlantic Lubricants & Specialities Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act, 2013.

S. No. NAME DESIGNATION SIGNATURE
fhrmaf  (Iwaawedo %\ :
ORDER

CSP 510/230-232/NCLT/MB/MAH/2017
csp 514/230-232/NCLT/MB/MAH/2017
MA 389/2017 IN CSP 520/230-232/N CLT/MB/MAH/2017
csp 525/230-232/NCLT/MB/MAH/2017
csp 530/230-232/NCLT/MB/MAH/2017
csp 533/230-232/NCLT/MB/MAH/2017

Adjourn this matter for tomorrow j.e. 14.9.2017.

SD/' SD/'

V. NALLASENAPATHY B.S.V. PRAKASH KUMAR
Member (Technical) Member (Judicial)


NCLT
Typewritten Text
SD/-

NCLT
Typewritten Text
SD/-


NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.S.P. No. 510/(MAH)/2017
CORAM: Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 13.09.2017

NAME OF THE PARTIES: M/s. S.G. Properties Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act, 2013.

S. No. NAME DESIGNATION SIGNATURE
Rayesh  Shal Fldv e/

fhondd G s *

ORDER
CSP 510/230-232/NCLT/MB/MAH/2017
CSP 514/230-232/NCLT/MB/MAH/2017
MA 389/2017 IN CSP 520/230-232/NCLT/MB/MAH/2017
CSP 525/230-232/NCLT/MB/MAH/2017
CSP 530/230-232/NCLT/MB/MAH/2017
CSP 533/230-232/NCLT/MB/MAH/2017

Adjourn this matter for tomorrow i.e. 14.9.2017.

SD/- SDJ-

V. NALLASENAPATHY B.S.V. PRAKASH KUMAR
Member (Technical) Member (Judicial)


NCLT
Typewritten Text
SD/-

NCLT
Typewritten Text
SD/-


NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.S.P. No. 520/(MAH)/2017
M.A. No. 389/2017

CORAM: Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 13.09.2017

NAME OF THE PARTIES: M/s. Standard Green Bio Energy Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act, 2013.

S. No. gAME S'Aa)( DESIGNATION SIGNATURE
oYy esh ArneA
troned  Chosscats 72 s
ORDER

CSP 510/230-232/NCLT/MB/MAH/2017
CSP 514/230-232/NCLT/MB/MAH/2017
MA 389/2017 IN CSP 520/230-232/NCLT/MB/MAH/2017
CSP 525/230-232/NCLT/MB/MAH/2017
CSP 530/230-232/NCLT/MB/MAH/2017
CSP 533/230-232/NCLT/MB/MAH/2017

Adjourn this matter for tomorrow i.e. 14.9.2017.

SDI- SD/-
V. NALLASENAPATHY B.S.V. PRAKASH KUMAR

Member (Technical) Member (Judicial)



NCLT
Typewritten Text
SD/-

NCLT
Typewritten Text
SD/-




